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ŝinttroiticmal Rice  CQiiuipission held 
in Tokyo in 1964;

fb) if so, the main subjects discus­
sed there;

(c) the contribution that India made 
to the discussion; and

(d) the decisions  taken by  the 
Commission for implementation  by 
the participating countries?

The of Agriê re  (Dr.
F. S. D̂hteakta); (a) TFes.

(b) Among the main sybjects dls* 
cussjd w-ere—Rjce Breeding, rftanur- 
ipg qt rice with 9peoial emphasis on 
the ose of fertilisers, soil-water-plant 
orelationshiip, problems of mechanise' 
tion  of  rice  production  reducing 
losses in rice through improved ope­
rational  method  nutriianal junpeots 
and Ithe use d rke fMda for fish 
culture.

(c) and (d). , A statement, is plac­
ed on the Table of the House.  [S«« 
Appendix I, annexure No. 56.]

menl of Pur̂jDhansar Colliery, Bihar 
for non-payment of bonus since 1949; 
and V

(by'if so, whether (Sovernment pro­
pose to work the minetf in view  of 
sliorttlge of coal in the country?

The Minister of  Labour (Shri K. 
K. Desai): (a) Yes.

(b) No.

Iron and Steel of the I.L.O.

*215. Th. Jugal Kishore Sinha: WiU
the Minister of Labour be pleased to 
state the nature of the decisions taken 
at the meeting of the Iron and Steel 
Committee  of  the  International 
Labour Organisation held at Geneva 
in the second week of October, 1954?

The Minister of Labour  (Ŝrl K. 
K. Desal): A statement summarising 
the information required is laid on 
the Table of the House.  [See Appen­
dix, I, annexure No. 57.J'

rsr<jRM\r(0'̂ AL Philatelic  Symposium

*209. Sardar Hakam Singh: Will the 
Minister  of  Communioations  be 
pleased to state the conclusions arriv­
ed at in the.  Inlwrwittonal Philatelic 
Symposium ; 4>i)gAwe4. îettently  in 
Delhi in connection with the f̂ibbamp 
Centenary?

The Deiputv MIttister of Commuul- 
eatloBs (Shri  Ra] Balkadat)r l̂ap̂rs 
were read  by  eminent- f)hiliîellst̂ 
personally or on  their behalf  and 
points  of  interest  were  discussed 
without arriving at any definite con­
clusions.  The papers iti question are 
being printed in the form  a bopk 
and will b'i itileased on sttie«  '

Lock out in Pure Dhansar Colliery 
Bihar

*211. ShH T. B. Vittal Rao: WiU the 
Minister of Labour be pleased to refer 
to the reply to stĵ ^̂i*es|iop ; ̂ No. 
Ijft4 ask̂ (pn , Ŝ pt̂ ber,
li84 and state:  ' .

(A), whether  prosîputî  has 
% ..

C<»NC9SS1QN TiqK̂TS

*219. Sardar Hukiuii Singh:  Will
t̂  Minister o| Iballwaya he |>leased

(a) whether the  Railway  Board 
gĵanted conceawion  retu»i  Jouriiey 
tiiikists to tĥ t̂hilatelist̂vfoiting ' the 
International PhiteieUe SKhibkion ih 
New Delhi;

(b) if so, what was the concession 
given; and

(c) the number of persons who have
ayailf diot thja coiwsessiw?  .

The ParllamSebtary Sectary to the 
Minister of RaUways and  Tran̂ort 
(Shrl  Shahnawax  Khan): (a)  Yes, 
Sir.

(b) Return tickets
III classes were issued to P̂ hi', p|nd 
New Delhi from places over 200 miles 
distant  single-̂ journey  fares
ff*om 1st to tflst October, 19MV

(c) Information i*s bein̂. collected 
and will be placed on the Table of the 
Hfîae iiL,4̂  .jCQvrse. >,




